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MINISTRY OF FINANCE
(Department of Revenue)
(CENTRAL BOARD OF INDIRECT TAXES AND CUSTOMS)
CORRIGENDUM
New Delhi, the 3rd February, 2026

S.0. 495(E).—In notification of the Government of India in the Ministry of Finance
(Department of Revenue) No.16/2026 — Customs (N.T.), dated the 02" February, 2026, published in the
Gazette of India, Extraordinary, Part II, Section 3, Sub-section (ii) vide S.O. 474(E), dated the 02" February,
2026, in Para 2, for the words, letters and numbers, “2™ day of February” read, “3™ day of February”.

[F. No. 467/01/2026-Cus.V]
INDRAIJIT PANDA, Under Secy.
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